12.04 hrs.

Title: Shri Pawan Kumar Bansal, called the attention of Minister of Home Affairs to the situation arising out of recent killings of
members of minority community in Doda, Jammu & Kashmir and steps taken by the Government in this regard.

SHRIPAWAN KUMAR BANSAL (CHANDIGARH): Sir, | call the attention of the Minister of Home Affairs to the following
matter of urgent public importance and request that he may make a statement thereon:

"Situation arising out of recent killings of members of minority community in Doda, Jammu & Kashmir and
steps taken by the Government in regard thereto."

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): Hon. Speaker Sir, Members are well aware that terrorist
groups in J&K have continuously showed total disregard for the yearning for peace and normalcy on the part of
people of J&K, and did not respond positively to the Government"s unilateral Ramzan peace initiative.

Following the withdrawal of Non Initiation of Combat operations, the security forces have stepped up operations
against terrorists. Significant success has been achieved in these operations, with the number of terrorists killed in
June being 217 and in July being 233.

In an effort to divert this pressure, terrorists have been resorting to high visibility acts of violence in J&K. During this
period terrorists have carried out such attacks on innocent civilians in J&K, attack at Sheshnag Amarnath Yatri
Camp on 215t July 2001, two separate incidents of killing in Doda, Kishtwar area on 21st.oond July 2001, a third
incident in the same general area of Doda, Kishtwar on 4th August; and indiscriminate firing on innocent people at
Jammu Railway Station on 7th August 2001.

The objectives of the militants in carrying out such attacks appear to include the following:

o To stretch the security Forces by forcing them to provide protection in more and more areas thereby
hoping to blunt present thrust and momentum of counter-terrorism operation in J&K.

o To create a communal divide with possible repercussions not only in J&K but also in the rest of the
country.

o To strike terror among the common citizenry.

o To force minorities to flee to safer places thereby giving the terrorists space for their activities to be
carried out freely.

o To attract media attention both nationally and internationally.

Government is determined to thwart the nefarious designs of the terrorists and their mentors across the border and
not to let the counter insurgency grid be thinned out. Nor would we reduce anti-infiltration posture of our security
forces. We remain committed to take all possible steps for the protection of remote, scattered and minority
populations in the State of J&K.

My colleague, Shri I.D. Swamy along with the Special Secretary (J&K Affairs) in my Ministry visited Srinagar and
Sheshnag on 22.7.2001 to assess the security situation in the State and held detailed discussions with hon.
Governor, J&K and Security Forces and State Government functionaries. Shri Swamy again visited Jammu on
23.7.2001 along with Shri Chamalal Gupta, MOS (Civil Aviation) and a senior official of MHA and reviewed security
arrangements in the Jammu region. Shri I.D. Swamy further visited villages Atoli and Gopalgarh on 6" August 2001
along with Special Secretary (JKA) and thereafter held a meeting with members of the Ops group of the UHQ at
Jammu.

Yesterday, a meeting was convened in New Delhi by me to have a comprehensive review of the security situation in
J&K including in Doda, Kishtwar region. The meeting was attended by the Defence Minister, Railway Minister,
Governor J&K, Chief Minister J&K along with senior officers of the Home and Defence Ministries, State
Government, Army, CPMFs and Intelligence agencies.

The State Government has decided to extend the already declared Disturbed Areas as per the Armed Forces
(Jammu & Kashmir) Special Powers Act, 1990 to the remaining portions of Jammu province. (At present only the 20
kms. belt along the International Border/LoC in Jammu province and all districts of Kashmir valley stand declared as
"disturbed" since 1990).

The Unified Headquarters have been directed to initiate fresh tactics and modified dynamic deployments to ensure
that people in affected areas, and especially in Doda, Kishtwar region, feel reassured and confident.

The number of SPOs authorised for Doda has been increased by 1,000 and, along with increasing the
effectiveness of existing Village Defence Committees, setting up of Dhoke Defence Committees for the grazers who



go into the remote forest in higher reaches will also be experimented with.

Special intelligence driven security force operations based on surprise and speed would also be considered as per
requirements of the ground situation.

Measures for upgrading security arrangements at Jammu railway station including its fencing and better illumination
as well as coordinated security efforts for the station were agreed upon.

It was also decided that measures as per law against the overground supporters of the terrorists would be stepped
up by the J&K Police.

I wish to assure this august House that the Government shall spare no effort and leave no stone unturned in
bringing back peace to Jammu & Kashmir. However, the Government shall need, in this endeavour, understanding
and support of all of you who represent the masses of India. It must be appreciated that what we are fighting is a
proxy war of multiple dimensions unleashed by an inimical neighbouring country which has had no qualms in
rationalising the brutal killing of innocent men, women and children as "a freedom struggle".

| seek the support and co-operation of all Members of this hon. House for the Government's determined bid to crush
militancy and terrorism in the State of Jammu & Kashmir.

MR. SPEAKER: Now, Shri Pawan Kumar Bansal.

...(Interruptions)

MR. SPEAKER: Hon. Members, this is a serious matter. | am appealing to the hon. Members to please take it
seriously.

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Mr. Speaker, Sir, when on the Raksha Bandhan day, last
weekend, sisters of 13 poor shepherds in Kishtwar Tehsil of Doda district in Jammu & Kashmir were waiting
nervously for their brothers to return from the meadows where they had gone to graze the cattle and accept their
rakhis, and, instead , they got the shocking news that they were no more and that they had been massacred, gloom
and tragedy descended on those poor families.

But with the terrorists establishing once again that they could choose the time, the place and the target of their
attack at will, the much touted reputation of the hon. Home Minister as possessing the steely fibre of Sardar Patel
was shattered to smithereens. Sir, in his statement the hon. Minister has accepted that there was a series of
attacks during the last few days. | would like to know from him whether it was all unexpected or whether it was not
really expected after General Musharraf had publicly declared from here that it was in fact jehad by the "freedom
fighters" for their country, a term which he patronisingly uses, as the hon. Minister himself said, for people who are
engaged in perpetration of crime from across the border.

Sir, speaking from Mumbai, the hon. Minister had declared that the Government would take proper action in view of
this recent spate of killings. Yesterday, we got a glimpse of that “proper action' by the Government. The entire State
has been declared as a disturbed area under the Special Powers Act. | would like to know from the hon. Minister, is
this his recipe for meeting the challenge that is emanating from across the border. If that were so, is he thinking of
declaring Delhi also as a disturbed area?

The other day only we got to know that the supporters of terrorists were spotted even in Hyderabad. | would like to
know from the hon. Home Minister whether the members of Lashkar-e-Toiba were associated in this heinous crime
once again.

His colleague was miffed when Shri Madhavrao Scindia made a reference to the hon. Minister of External Affairs
escorting those foul-mouthed members of the Laskhar-e-Toiba to Kandahar. | would like to know from him whether
they have not come back and whether they have not regrouped after their release. ...(Interruptions)



MR. SPEAKER: Hon. Member, if you are not interested in this discussion, you can leave the House.

SHRI PAWAN KUMAR BANSAL.: | would also like to know whether they have not formed splinter terrorist outfits to
attract more and more youngsters from this country.

The hon. Minister of Home Affairs had earlier been talking and now we hear Shri V.K. Malhotra, their spokesperson,
also talking of a pro-active policy. This is yet to be unveiled. | would like the hon. Minister to clarify whether they
have any such policy up their sleeve and if so what the details thereof are.

What action can you expect from this Government to ensure the safety of the innocent people in this country? As
we have seen, there seems to be a system or a scheme in the recent killings. Innocent poor Hindu families have
been targeted. There is a reference in this statement that perhaps the terrorists want to stretch the security forces
and resort to a sort of ethnic cleansing. If that were to be so, what are the steps that the Government is really
taking? Was yesterday's meeting only confined to extending the Armed Forces Special Powers Act to the entire
State or something more than that? That has not come before us.

The statement made by the hon. Minister, to say the least, is most disappointing. We learn — and | would like the
hon. Minister to share with the House the true picture about it — that the Indo-Tibetan Border Police, Rashtriya
Rifles and the Special Task Force pickets had been withdrawn from the upper reaches of Kishtwar about six
months ago. Was this withdrawal, | would like to ask the hon. Minister of Home Affairs, not enough to turn the
beautiful landscape into a safe sanctuary of terrorists? Did it not tantamount to an invitation to turn the Heaven on
Earth into a field of mayhem? Was it not an invitation to the terrorists to plan killings with impunity? These are
questions to which | would like to have answers from this Government and particularly the hon. Minister of Home
Affairs today.

We have had brave words from the Government. Only yesterday, the hon. Minister of Home Affairs said that it was
time not to just use brave words but to devise means to act and to translate them into action commensurate with the
situation prevailing on the ground. Today, is it not a fact - | would like to know that from the hon. Minister — that
since January this year over 500 civilians and nearly 300 security personnel in the State have laid down their lives
at the altar of the nation's unity and integrity? Yet, the attitude of the Government continues to be casual, cussed
and callous.

The hon. Minister, in his statement, referred to the visit of his colleague Prof. Chaman Lal Gupta, the hon. Minister
of State in the Ministry of Civil Aviation to the affected areas. Is it not a fact that when he went there, he rather
added salt to the injury of the poor people there by saying that nothing had happened to them? Did he not really
blame the State Government there? Did he not try to fish in troubled waters in a precarious and delicate situation
like this? Did his hon. colleague not also blame the Unified Headquarters? This has the portends of demoralising
the forces. ...(Interruptions)

Sir, Prof. Chaman Lal Gupta has, perhaps, not followed what | said. Before becoming the Minister of State in the
Ministry of Civil Aviation, he was known more for his propensity to whip up communal feelings there. | am sure that
today, that compulsive nature would not reassert itself again. Today, as the hon. Minister of Home Affairs has said,
it is time for each one of us to get together. We do not want and we do not wish to see the hon. Minister of Home
Affairs beleaguered, as he is by utter failures all around.

Sir, | do not want to refer to failures everywhere else. We are concerned about his success because his actions
have a repercussion for the whole of the country. What he does today has its consequences for the whole of the
country. Therefore, | would like to know from the hon. Minister whether the Government of the State of Jammu and
Kashmir had not asked for more forces. As we get to know from the newspapers, their Minister says that the
response of the Central Government has not been commensurate to their need. | would like to know from the hon.
Minister as to what other steps he has taken besides saying that the number of PSOs has been increased.

I would like to know from the hon. Minister whether the proper action that he thundered about from Mumbai is
confined only to expanding the ambit of the Special Powers Act or whether they are really thinking of something
else so that these incidents are not repeated again, so that the designs of the foreign powers, of the inimical
powers that he talks of do not really succeed in creating a wedge between an Indian and an Indian, so that their
actions do not lead to a backlash elsewhere in the country, so that with a determined mind the country can surge
forward as it has been doing in the past.

| would like the hon. Minister to clarify these points. | would only like to remind him in conclusion that two years back
when he had gone to Jammu and Kashmir, referring to the incidents of the earlier seven years he had said - if he is
not suffering from amnesia; | would seek pardon for reminding him of this — that the Minister had then announced
during a visit to the site of carnage in Jammu that he would resign if such massacres recur in any part of the region.
...(Interruptions) Did he really say that two years back? Does he remember that? Does he not equate the gravity of



the incidents which have taken place now with what he had then seen then? If he really does he not remember his
words and would he now show the courage to own moral responsibility and quit? Unfortunately, the present
Government confines the concept of answerability only to answering questions here and making a statement here
in this House. | would like to know from the hon. Minister whether he remembers all that he had been saying when
he was standing on this side and whether he would now gather the moral courage to say - 'Yes, | have failed; | do
not possess the steely fibre of Sardar Patel and | leave it to others to run the affairs of the State".

st fasra mMae (aiet at®) @ e wEiey, F gich die @ 9w @udT a3 @ ot § O W § 6 AT BT FaH SUIET IR TSl 2l
# we & <1 e € 6 g9 39 W PE ue 6 € 5 5w 9w # w9 ff o Ot ad g € ared snmHv #Y ar g¢ € @1 R arwal @ g
IS 91919 391 H 919 g8 8, 59 HHY U ¥ 3R UR UG U WY TS g1 §| THDT T ISV o1t 89 I i e w19 T R arat
g% a1 99 9Hg yar #t off @1 q¥ 9o ofk uvt qal @1 wwels wra on, wft S W 91| g aw wae # T onam € £ i urdt @ g

I B FT AELIHAT I8 TS & TS W1 ATIHaAE 96 381 8, IS FR Ao B o1 | 3t va= St 7 g #=ft St &1 e ... =magr)

SHRI MADHAVRAO SCINDIA (GUNA): Sir, this is a Calling Attention Motion. The hon. Member is supposed to ask
pointed questions and seek clarifications. It is not a debate. ...(Interruptions)

MR. SPEAKER: Shri Vijay Goel, the procedure is you have to ask a clarification. This is not a debate on the
statement. You have to only ask clarifications.

SHRIVIJAY GOEL : Sir, | have a right to speak for minimum five minutes as per the rules.

MR. SPEAKER: Yes, but the procedure is you have to only seek clarifications. This is not a debate.

...(Interruptions)

MR. SPEAKER: Hon. Member, please take your seat.

...(Interruptions)

=t o mMae : AR g arel o1 A geen R R €1 7 qo dredn € 6 9 29 § 50 W W G §HY @ B AT B @,
TS 3T AT Tooll BY Y8 &, o9 fGootl A oY g9 fOw@ 7Y 9, 0 99 el 78 w3t 7 swiior f&ar an? o9 <9 5 averH sfiwdt giemn wish @6t
g g8 oft, w99 et 3 s faan on? o wra $ofik & ik i 4fedl &1 Sors-gomre &) 4 @ o, @ 99 fFf 7 a5 F
1 e o417

a€) ( =)

TEUE HElgd | 379 48 Wiyl

&€ ( zraum)



MR. SPEAKER: Nothing should go on record except what Shri Vijay Goel speaks.

(Interruptions)*
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MR. SPEAKER: Shri Vijay Goel, please ask clarificatory questions.
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SHRI AJOY CHAKRABORTY (BASIRHAT): They communalise the issue. ...(Interruptions)
* Not Recorded
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SHRI MADHAVRAQO SCINDIA : Sir, | am on a point of order.
MR. SPEAKER: Shri Vijay Goel, please stop for a minute.
What is your point of order?

SHRI MADHAVRAO SCINDIA : Sir, the whole House shares concern on the situation in Jammu and Kashmir. No
one is politicising it. We have always welcomed and supported the initiatives taken in the past few months by the
Home Minister and by the Government of India.

My point of order is that Rule 197(2) on page 71, under chapter which deals with Calling Attention, says:

"There shall be no debate on such statement at the time it is made but each member in whose name the
item stands in the list of business may, with the permission of the Speaker, ask a clarificatory question
and the Minister shall reply at the end of all such questions:"

Sir, this is a Calling Attention. He should ask only clarificatory questions.
SHRI VIJAY GOEL : Sir, | can also quote from "Practice and Procedure in Parliament' written by Kaul and Shakdhar.
MR. SPEAKER: | am also telling the same to the hon. Member.

...(Interruptions)

MR. SPEAKER: Shri Vijay Goel, please understand that you have to ask clarificatory questions.

...(Interruptions)
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MR. SPEAKER: You have to seek only clarifications from the Minister please.

...(Interruptions)

SHRI KHARABELA SWAIN (BALASORE): You allowed him to make a speech. ...(Interruptions)

MR. SPEAKER: Please understand the seriousness of the subject. Please sit down.

...(Interruptions)

SHRI KHARABELA SWAIN : Shri Bansal made a speech for 15 minutes. You should allow him also to speak.
MR. SPEAKER: Please sit down.

SHRI SOMNATH CHATTERJEE (BOLPUR): Is he your advisor, Sir?
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MR. SPEAKER: Please take your seat.

...(Interruptions)

MR. SPEAKER: This will not go on record.

(Interruptions) *

MR. SPEAKER: Shri Goel, you have to seek your clarification from the Minister and not from Shri Madhavrao
Scindia.
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"The Committee has been given to understand by the State Government authorities that after the lapse of
the Terrorist and Disruptive Activities Act (TADA) the enforcement agencies are finding it extremely
difficult to cope with the challenges being thrown by the terrorists. The absence of an anti-terrorist law is
proving to be a major handicap for the police. In spite of committing heinous crimes, terrorists go scot-free
as the existing law falls short of leading to their conviction. Keeping this mind, the Committee is of the
view that in order to enable the police to curb the activities of terrorists, a suitable law needs to be
enacted with adequate in-built safeguards to prevent misuse, as it happened in the case of TADA."

* Not Recorded
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MR. SPEAKER: Nothing will go on record except the speech of Dr. Raghuvansh Prasad Singh.
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MR. SPEAKER: Nothing will go on record except Dr. Raghuvansh Prasad Singh.

(Interruptions) *
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MR. SPEAKER: Nothing will go on record except the speech of Shri Priya Ranjan Dasmunsi.

(Interruptions) *
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MR. SPEAKER: Now, Shri Priya Ranjan . Dasmunsi.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ):Mr. Speaker, Sir, should | speak or not?...(Interruptions)
MR. SPEAKER: Shri Pappu Yadav, please take your seat. Let him speak.



...(Interruptions)
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MR. SPEAKER: Nothing should go on record except what Shri P.R. Das Munsi says.

(Interruptions) *

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker, Sir, in his statement in the last paragraph, the hon.
Home Minister has said: "l seek the support and cooperation of all Members of this hon. House for the
Government's determined bid to crush militancy and terrorismin the State of Jammu and Kashmir."

Sir, 1 will seek a few clarifications. Is there any doubt in the mind of the Government that in dealing with the situation
of Jammu and Kashmir they never got any support from all the parties present in the country and in Parliament? Let
him clarify in this regard.

Sir, today is a very significant day and it is linked with this Calling Attention Motion. Today is the 'Quit India Day'.
So, the pledge of the House should be that 'the terrorist outfits of all forms and designs, foreign agents of all forms
and designs, viz., ISI, and others, should quit India by the might of the people as we did it on gth August, 1942
There is no denying the fact that there is no difference of opinion on this issue from this side or that side.

What we are trying to seek through this Calling Attention Motion is not to score any points on individual issues
against Shri L.K. Advani versus Opposition or BJP versus Congress party. It is the question of responsibility of a
vigilant Home Minister of India in a given situation of Indian political scenario prevailing in a few States of India
including Jammu and Kashmir. We want to know whether he was sufficiently alert and whether he took the
cognisance of the facts.

* Not Recorded

Sir, from his own statement, | will seek clarifications. Mr. Home Minister, you may recall that before the arrival of
General Parvez Musharraf, it was you from your Government who did smell that 'the Agra Summit may not be a
success. There cannot be more expectation.' You did say it; we did not say it. It means, you were more vigilant to
understand and apprehend what kind of things would be coming in Jammu and Kashmir after the visit of General
Pervaz Musharraf. You are in command of the entire Home Ministry.

People say that you are also trying or specialising your ideas and concepts on various matters or issues like North-
East and Jammu & Kashmir. It is fine.

On the 15" of July General Pervez Musharraf had the Press Conference. Then, you said, Mr. Home Minister — not
in the House, but in a public meeting one week before - that after General Pervez Musharraf's Press Conference



you knew, s #rew & 5 e 7d erm sk Rigue famt It is your own assessment. On 151 July morning, it was your
assessment that, Rrewe et On the night of 161 July, General Pervez Musharraf left. On 17t July, you came
back to Delhi. The first incident took place at the Sheshnag Amarnath Yatri Camp on 215t July, as per your
statement. The second incident took place at Doda-Kishtwar on 218t and 22nd July. The third incident took place on
4th August again at Doda-Kishtwar. And now, another incident took place at Jammu Railway Station.

Mr. Home Minister, from July 15t up to 71 August, you did not find time to take cognisance of the issue and you
had your first meeting to plan for some action only on gth August. That is why | say that your competence is in
question. You, being the Home Minister, could not take cognisance of what could be the fall out of the situation
after the cease-fire is over and you could not take cognisance of what could be the fall out of the situation after the
Agra Summit is over.

So, as a Home Minister — not as Shri L.K. Advani - you failed to take cognisance of this issue. Why did you not call
for a meeting, right on the 17t July? This is my question. Are you not an alert Home Minister? You knew that
General Pervez Musharraf is leaving India with messages like 'freedom struggle’ or jehad'. You are the Home
Minister and you could not summon your Defence Minister, you could not call the Chief Minister and you could not
call the officials of the Home Ministry right on 17th July, on your reaching Delhi, to take stock of the situation and to
have some action plan. Why did you not do it? Why did you take time till gth August, that is yesterday, to do it?
Were you waiting for some incidents to develop so that you can act? This is where you failed to justify your
competency, your alertness to sit in the chair of the Home Minister. Can you deny the fact? Were you waiting? You
did not even have the courtesy to justify the importance of the chair. The situation demanded that you should have
gone to Jammu & Kashmir personally instead of having sent your MOS. ...(Interruptions)

SHRI PRAKASH MANI TRIPATHI (DEORIA): Are we to understand that the Home Minister can take no action
without calling for a conference of all the people? Am | to understand that way? Is it your contention?
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Whatever | say here are the views of many hon. Members of that side only.
Why are you interrupting me now? ...(Interruptions) Mr. Speaker, Sir, my first question is this. Did you receive any
official communication either through the Unified Command or the Chief Minister Dr. Farooq Abdulla's Government
saying that they needed more security support in terms of battalion or company or platoon or whatever you may
call, since there was a huge deployment for Amarnath pilgrims? If so, what are the details and what was the action
that was taken? My second question is this. As a Home Minister, after the fall out of the Agra Summit, did you have
a meeting instantly with the Jammu & Kashmir Government to share your apprehension or concern and to plan for a
joint operation with the Unified Command? The third question is this. Is it not a fact that a Minister of their own
Government, Shri Chamanlal Gupta and his own administration made clear, umpteen number of times to the Home
Ministry, the difficult terrain in which Doda is situated and the vulnerability or the access of the terrorists to that
terrain?

The Home Minister himself admitted in his own statement that one of the objectives of the terrorists or the militants
was to create a communal divide. If it was your own understanding from your own assessment, was it not clear to
you that to ensure that there is communal divide, the militants would play their game in the Jammu Region? Was it
not clear to you that they would create tension in the country and that too, in the difficult terrain?

If all this information was in your hand, why Doda was kept unsafe with only three sepoys with 302 rifles, one
chowki and unarmed village force? | am not pleading on behalf of Shri Chaman Lal Gupta. Even your own Minister
expressed this concern, both to the Jammu and Kashmir Government and to you. Yet, you have failed. You did not
respond.

Under your command, 12 pilgrims of Amarnath, | am not communalising the issue, have been the victims. You may
think of it, Mr. Home Minister. Had it been done in a Government in which you had not been the Minister and a
different Home Minister had been sitting here - the Hindu pilgrims had been the casualties in the hands of the
terrorists — you would have planned for the Bharat Bandh or would have undertaken another Rath Yatra. But, you
did not do any of these things. We believe in secularism. And, | salute the people of Jammu and Kashmir who, in
spite of all provocations, are maintaining secular amity....(Interruptions)

st favy g v (sfewm= AR Arwla giu w9E) © A uise sifw ofidy 81 &€ ( =aem=) A a1 a1 9T &% @ €1 anft "awe St qu
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SHRI PRIYA RANJAN DASMUNSI : | would like to quote what the hon. Home Minister has said in his statement. He
said:



"We remain committed to take all possible steps for the protection of remote, scattered and minority
population in the State of Jammu and Kashmir. "

...(Interruptions)
=t dfterm fae W (Re) @ 379 o2 % v g8, Rde 7 ¥ 8€| ( =maum)

SHRI PRIYA RANJAN DASMUNSI : Why did you not act in time? Therefore, Mr.Speaker, Sir, the Home Minister of
India has failed completely to take cognisance of the situation both after the ceasefire and after the failure of the
Agra Summita€, . (Interruptions) We will give all support to the Government to meet the challenge, but not under the
stewardship of yours. You have failed miserably and you must quit.

MR SPEAKER: Though the rules do not permit, as this is a serious matter, yet as a very special case | would permit
a few hon. Members to ask specific clarificatory questions.

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, | had expected, as you have expected as this is a
very serious matter and the House should discuss it in equal appreciation of the importance of this matter. Today's
Calling Attention may be restricted to what has happened in Doda but since the notice was given, Jammu killings
have also come up. Therefore, today, | would like to restrict to that. | am thankful to the hon. Speaker for giving us
this opportunity of seeking some clarifications.

I am sure all of us, most strongly and unequivocally, condemn the barbaric killings that have taken place. These are
dastardly events and it is essential that the entire House and the country should react very strongly against this act
of what | call cowardice on the part of the militants to fire upon the innocent civilians and kill them. As has been
expected, and as the hon. Home Minister has been saying quite openly and vocally, President Musharraf came
here with a purpose. It was known that the Summit would not be successful and what was apprehended was
happening. What is the role of the Government in protecting the people of Jammu and Kashmir? | must confess our
utter inability to understand or even find out any coherent policy. We see that the Government only reacts.
Meetings are held. Governors and Chief Ministers come and meetings are held. This is the way of demonstrating
the Government's resolve to fight.

13.00 hrs

That is what is reflected in today's statement. | must confess that | have been very disappointed with the statement.
Sir, you will find that the hon. Home Minister has referred to four items regarding what are supposed to be the
objectives of the militants. These are nothing new. These objectives are: stretching security forces, trying to make a
communal divide, spreading terror among citizens, and drawing media attention. What is new in this? It has been
said for umpteen times. Therefore, you are not making us wiser by repeating this. We would like to know what our
Government is doing, what is our Government's policy, and why there are repeated failures.

Sir, the most disquieting thing is that they come, kill people and go away. Nobody is apprehended. This has
happened repeatedly in all the incidents in Doda. Sir, 12 militants came and killed 21 people. Unfortunately, they
were all from one community and then all the militants managed to escape. That is what happened on 22"¢ also.
Sir, on the 4" August also, they came, 13 people were killed, 22 villagers were taken away, and they went away.
Therefore, it just depends on the sweet will of the militants to walk in at any time they like and they can get away at
any time they like.

What happened in Jammu yesterday or the day before? They came and only one terrorist was killed by some sort
of retaliatory action or more out of a reflex action.

SHRI PRAKASH MANI TRIPATHI (DEORIA): What is your clarification?
SHRI SOMNATH CHATTERUJEE : Sir, this is too much...(Interruptions)

SHRI PRAKASH MANI TRIPATHI : What is the clarification?a€! (Interruptions) Sir, you please permit me also to
speak.

SHRI SOMNATH CHATTERJEE : | am trying to find a clarification from the hon. Home Ministers' statement as to
the steps taken to prevent such incidents. This is the clarification needed. You need not be upset. Sir, there was a
response on the Doda killing on the 4 of August when the hon. Home Minister said that “this is the second such
tragedy that has occurred in recent days and | think, we would have to plan a proper response’. This is what is my
charge and on that | want a clarification. It is all ad hocism. As and when an incident takes place, you are trying to
react to the situation. That is why, the citizens of this country who have fought heroically to remain as part of India,
who had rejected communalism, who had rejected the two nation theory, and who had rejected the religion as the
deciding factor have to sacrifice their lives. We all salute them for their sacrifices. They are being left totally at the



good wishes of the terrorists...(/nterruptions)
st wraEs aerd e (SEre) s "eiey, F 39 A w R9e @rft 7 &€ ( saum)

SHRI SOMNATH CHATTERUJEE : Sir, | take my seat. We shall wait for the proper opportunity to
speak...(Interruptions). | would not ask for it. We cannot go on in this manner. Let there be a proper debatea€]
(Interruptions)

MR. SPEAKER: Nothing will go on record.
(Interruptions)™

MR. SPEAKER: Hon. Members, please take your seats.

...(Interruptions)
MR. SPEAKER: Shri Ahamed, please take your seat.

...(Interruptions)
MR. SPEAKER: Shri Topdar, please take your seat.

...(Interruptions)
SHRI PRAKASH MANI TRIPATHI : Sir, as it is, you have stretched the rule in your wisdom to allow additional
Members. Now, what wrong has been done by us in asking him to seek a clarification?.....(Interruptions) There is
no need to get annoyed about it. The rule has already been stretched. In a Calling Attention Motion, only four
Members are allowed. Now, you have stretched the rule and

* Not Recorded

allowed the members to ask clarifications &€, &€|(Interruptions) So it is not within the rules.

MR. SPEAKER: Shri Tripathi, please understand that the time is very short.
a€,a€,..(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, | would have concluded by this time but for the interruptions. You, in your
wisdom, have called me to speak. | am not that much articulate as Mr. Tripathi is that | could finish speaking
everything in two minutes. | have to learn that articulation from hima€;...(/nterruptions) Sir, | do not know as to why
they should feel nervous. We know that they have let down the people. Now, | am trying to find out one
pointa€;...(Interruptions)

MR. SPEAKER: Shri Swain, this is too much. Every time you have been disturbing the House.

...(Interruptions)
SHRI SOMNATH CHATTERJEE : What happened in Jammu Railway Station? Apparently, three of them came.
One of them was killed by more of a reflex action by one of the armed personnel and two of them left. Now we are
being told of illumination, guarding and boundaries, etc. being constructed. There was supposed to be a CCTV
functioning but it was not functioning. Mr. Home Minister, was it not functioning? We would like to know on this
point. We are told that this is a very well protected place. Then, how could it happen? This is the clarification which
| want. Even if you had all the precautions, all the people guarding the railway station, three people could come and
kill innocent civilians. Two of them could leave by killing so many people. What were those people doing? Who is
responsible for this?

Another important point is, who is really in charge of this? Is it the Central Government or the State Government
which is responsible? It is because we find serious allegations made against the State Government. One of the
Ministers of the present Council of Ministers has demanded the resignation of the Chief Minister. Here, | am
mentioning the name of Shri Chaman Lal Gupta because he is present here. He has said:

"The security forces there said about 300 to 350 militants were staying put in these mountainous areas
and had set up camps."

He further asked as to what those security forces were doing and why they did not pound these camps.

"Gupta, who has been elected to the Lok Sabha from Doda, said that J&K Chief Minister Farooq
Abdullah, as leader of the Unified Command, cannot escape responsibility for shifting of troops, leaving
villagers vulnerable to militant attacks. Four battalions were required to cover the land-locked areaa€;. "

They have been removed and that is why, these killings have taken place. He is sitting here. He can contradict me.



There are supposed to be Village Councils. How have you armed them? What are the supposed activities of these
Village Councils? What have you provided them? It is reported that about Rs.200 is to be given to them per month.
Even that is not being given regularly. They have some old 303 rifles which cannot obviously match the AK-47 or
AK-56 or whatever it is. When they themselves are vulnerable, how can they fight against militants who come
armed with sophisticated weapons? What is the policy and programme of this regarding such incident?

The main constituent of the Government, the BJP and the Shiv Sena together, is demandingag€| ...(Interruptions)
MR. SPEAKER: Please conclude, Mr. Chatterjee.

SHRI SOMNATH CHATTERJEE :  am trying to show as to what is the Government's reaction to this. When the
main constituent of this Government is criticising the State Chief Minister, who will be in charge of this? | would like
to know on this point.

Bandhs and hartals have been declared. The BJP President of Jammu has demanded the resignation of the Chief
Minister and has held him responsible for this. | would like to know the Government's response to that. The other
thing that | would like to know is that whether the Government has completely given up the question of giving
autonomy to Jammu and Kashmir or the Kashmir Valley. This is extremely important. It was very unfortunate and we
protest against the Home Minister's total and outright rejection of the demand for autonomy. The Assembly has
passed a Resolution with respect to this. At least, you consider the possibilities, what can be given and what cannot
be given. You cannot reject it outright. This is also affecting the morale of the people there.

I would like to know very categorically from the Home Minister as to why the incidents could not be prevented and
how could they come and get away whenever they like. How can the Village Defence Councils be made more
functional? ...(Interruptions) Who is in-charge of the security operations in Jammu and Kashmir? Shri I.D. Swamy
has said that shifting of the armed forces and the army personnel from that area had its repercussions there. Was it
anticipated or not? Why did you remove them? These questions have to be answered.
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SHRI ABDUL RASHID SHAHEEN (BARAMULLA): This is a matter concemning the massacre in Jammu and
Kashmir. This is not a debate to score points. ...(Interruptions) We must probably talk about that and find out a
solution to that....(Interruptions)
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MR. SPEAKER: This subject is with regard to the recent killings of minority community people in Doda.
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MR. SPEAKER: There is not a single question from you. What are you speaking?
der vy ga w=f @ 77 garn T % 98 AT B E9IR AAwardl u@ws Y E|
I DATE | ¥ Y XRRT DI # AT T2l g8 | 3R B[ 7 Drs @ril Aa€| ( =agm)

TR W &1 Hidiega o1, 3€] ( 2aam) st sriett oft 3€] ( au™) @ IR A &1 7o i T8 g mn? &€ ( =auE) gfew |
I A Wt B foran m, &€ ( =auE)

MR.SPEAKER : Mr. Sharma, please conclude.
...(Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI I.D. SWAMI): Shri Somnath Chatterjee,
one of the best parliamentarians, has mentioned my name about the insufficient security arrangements. If you give
me liberty, | would like to make a clarification. ...(Interruptions)

MR. SPEAKER: The Home Minister is here, he would reply to it....(Interruptions)
SHRI P.H. PANDIYAN (TIRUNELVELI): Mr. Speaker, Sir, | would like to express my views. ...(Interruptions)

MR. SPEAKER: Shri Pandiyan, there is no time. Whatever notices | have received in the morning, from that, | have
called two or three names. You have sent your slip just now only....(Interruptions)

st UStw I 9% U gred () @ senw wey, #§ e e guna v gredn € R ue fiee @ wi @ A Ia€) ( =)
SHRI P.H. PANDIYAN : | will complete my speech in two minutes. ...(Inferruptions)

SHRI I.D. SWAMI : On the other hand, | have been to the area.. ...(Inferruptions)

MR. SPEAKER: Shri Swami, it is not necessary.

...(Interruptions)
SHRI P.H. PANDIYAN : | would complete my speech in two minutes. Give me two minutes, Mr. Speaker.
...(Interruptions)

MR. SPEAKER: Please understand. It is not a debate. | am appealing to you to resume your seat.
SHRI P.H. PANDIYAN : My approach to the issue is totally different. ...(/nterruptions)

MR. SPEAKER: There is no time, Shri Pandiyan. Hon. Home Minister has to make a statement in the other House
also. Please understand.

...(Interruptions)
SHRI P.H. PANDIYAN : It is a touchy issue. | must participate. Please give me two minutes. | would complete my
speech. ...(Interruptions) Kindly permit me to make a speech for two minutes.

MR. SPEAKER: Shri L.K. Advani, please resume your seat.



Shri Pandiyan, you can pose only one question please.

SHRI P.H. PANDIYAN : | have been following the speeches of my colleagues. ...(Interruptions) My speech has a
different tone. When the militants killed our villagers on the night of 215t in Jammu, villagers were asked to raise

anti-India slogans before they were shot dead. | am only on that point. Militants have asked the villagers to raise
anti-India slogans before being shot dead. ...(Interruptions)

sHiadt ATEEA A e (SErR) ¢ ¥E 9Rw F 278€) ( =auE)

SHRI P.H. PANDIYAN : It is a failure on the part of our intelligence network and the inability of the security forces to
foresee the crushing of the militant activity in that particular area.

After the Party Leaders' Meeting and subsequent to the visit of General Musharraf, after the summit, there was
escalation of violence. My first charge would have been against Pakistani militants. ...(Interruptions) | am not
charging the Minister first. | am charging the Pakistan. ...(Interruptions)

MR. SPEAKER: Hon. Members, please understand that he is not charging the Government. Why are you
unnecessarily disturbing his speech?

SHRI P.H. PANDIYAN : | am not charging the Minister first. | am charging the Pakistan President, General
Musharraf, who had a diabolic role in coming to India, ascertaining the situation, having failed in talks, now he is
waging a war, in silence, over India.

Sir, a war is being waged by Gen. Musharraf against India. But here we are discussing on different lines.
MR. SPEAKER: Shri Pandiyan, please understand that | have allowed you as a special case. Please conclude now.

SHRI P.H. PANDIYAN : Sir, | am not using any unparliamentary word. This is an important matter. The President of
Pakistan, Gen. Pervez Musharraf has come over to India to gain and to bargain for future talks, he is instigating
these militants to kill our people in Jammu and Kashmir. But we are not talking about him. We are talking about Shri
Advani here. ...(Interruptions)

MR. SPEAKER: Shri Pandiyan, the subject relates to Doda killings, not about Gen. Musharraf.

SHRI P.H. PANDIYAN : Sir, Doda killing was engineered by the diabolic activity ...(Interruptions) Sir, if | talk about
Shri Advani, they will raise their voices. They do not know international politics. Do they want me to talk only about
local politics? This is a serious international problem. It will not be solved overnight. It has been there for the last 54
years. Everyday, there are killings either in Doda or in Amarnath and we have been witnessing them. Where is the
end for such killings? If they substitute Shri Advani, can they crush the militants? | want an assurance.
...(Interruptions)

Sir, we have to eschew violence. We have to eschew militant activities by our intelligence network. It is not going to
stop overnight. It is on the front page of newspaper everyday. We are losing ground in Jammu. ...(Interruptions)

MR. SPEAKER: Shri Panidiyan, being a former Speaker of the Assembly, you are not supposed to violate the rules.
Please conclude now.

SHRI P.H. PANDIYAN : Sir, the President of Pakistan is waging a silent war against us. | request the Government of
India and the Home Minister to crush the militants. | would urge the Government of India even to wage a war
against Pakistan to save our people. ...(Interruptions)

MR. SPEAKER: Nothing should go on record now.

(Interruptions)™
MR. SPEAKER: Shri Pandiyan, please take your seat.
...(Interruptions)
MR. SPEAKER: Now, the Home Minister will reply.
...(Interruptions)
MR. SPEAKER: Shri Pappu Yadav and Shri Ramdas Athawale, both of you please take your seats.
...(Interruptions)
MR. SPEAKER: Shri Ramdas Athawale, this is too much.
...(Interruptions)
MR. SPEAKER: | am on my legs. Please take your seats.
...(Interruptions)

MR. SPEAKER: Nothing should go on record.



(Interruptions)*
* Not Recorded

MR. SPEAKER: Shri Pappu Yadav, the Minister is on his legs. Please take your seat.

...(Interruptions)
MR. SPEAKER: Please take your seat.
...(Interruptions)
SHRI ALI MOHD. NAIK (ANANTNAG): Mr. Speaker, Sir, | request you to give me only two minutes. | will only make
a brief submission. &€, (Interruptions)
MR. SPEAKER: Shri Ali Mohd. Naik, | am appealing to you, please take your seat.
...(Interruptions)
MR. SPEAKER: Shri Ali Mohd. Naik, there are certain procedures in the House, but you are not following the
procedure. Please take your seat.
...(Interruptions)
MR. SPEAKER: Nothing should go on record except the Minister's reply.
(Interruptions) *
MR. SPEAKER: The Minister is on his legs. Please take your seat.
...(Interruptions)
MR. SPEAKER: Shri Ali Mohd. Naik, this is too much. Please take your seat.
...(Interruptions)
MR. SPEAKER: Nothing should go on record except what the Minister says.
(Interruptions)™

& 31 (st erer poT rsaril) : orema HEley, # o A UaT THR dWa St @ Hifer otyE ® Aedd | - A wewi A
st @1 ==t # AT o ofR S U @ " B 99 By, ITH | gy, A PV 3 A Gl DI 0 A Hed &1 3R ware
T & 3aER faa, 991 e & Uiy IR gee dan g1 A wweran § 6 =t 7 = snaraen ff € oY it e e een €, faen 21 e

rageft St A St ara sru AT # wE, g

* Not Recorded

I afre At dig 7E & 5 a8l srdware B gEEe B § WROR B WY 9 B 1y wa uifdai R € gad a8 g @ e e &1 R
q B aR ¥ H T B A 98 Dol pw ve wuiE 7€ €1 | have used the word "understanding”. 7z St wuf 8, o geR
B IS GHIael FX R 2, TH WA A1RY| I FAKd & WHEY B A0 THd 2| I FH-HHt HHR ht 21 O Baa RF F
qHE 8 A § TS § 6 IR WRPR @ R, T-PHR B PR W@ 7 ft IR 1 gPpraen ax "t g, gan aed g1 But this is
not just terrorism. This is State-sponsored terrorism.

ot #g ¥ € 5 IR 91 2ft 2 aF ot IR &ht & ok g A 987 SIR-geE oM € R Fft v ver @ Ff gEw e Sfaar e #1 orw
& 9T W TN AR TEE €, O HiaRf-aR @ $ROT §9 SAR-99d R | g9 $IE U e € Shaar sy, S waa @ 81 # A §
o5 <rer # W arft-orft meY g8 € ofR o mesit @1 R & ot W # =l g ¥ wia-ae-RRe B wham & gRkem & &1 98
e {6 98 Hael 3IFRT & HRT g1 81 PRI # gfeh Wfhw & a1 3 & 3iR I8 amqy Wy & Aduitie ©9 9 qar fan fe &
TR & Wl 81 dlel §l 368 | I8 91 781 8, I8 TaR Icll gl S 31 7S &1 TG BIT1 o1 Aifh 23 WE I 914 9Rd WROR 7 oy
féran & &5+ 6 HEN a® A gMFATEA it e TRE TemaT| Hid-BRR & &1 gWHTd 899 B4l T8l fhar| 3@ fHeiRE Bt &t
& el fF N erRfaca & 6 AT &1 o daer T q amwwur e Tt IWeT WA | < afeh U 3R ¥ TEi-oTEl MU udl Tt
faferde ikl € a8 ST & oMU SMHAT HY 3R I8 o By

# #rar g 6 anfi-onft A St aed g2 § s aRo wwifas v 9 89 |t 31 foar g2 @ ofk Wit 3 swat =t & 21 SHet ST 2
R wiRtwr wife a8 avmar @t @1 @1 The security forces have been securing successes. gl & t& 389 g fierar
# f& the security forces are failing. It is not a failure. It is the success of the security forces in combating this.

...(Interruptions)

MR. SPEAKER: The interruptions will not go on record.
(Interruptions) *

wadta s w3 aur JEE Atetffret w3t (s gwEie JEeE) L uEd o @1 Hie ¥ wmor S, R @8 3 Hie @ s 3
* Not Recorded

SHRI L.K. ADVANI: | am willing to reply to every question that has been posed.
...(Interruptions)
MR. SPEAKER: Nothing will go on record except the Minister's reply.

(Interruptions) *



#t wrer PoT A=At © frwTar v St # v ot o Shwarft S @ O o dieay S g2 qarn 5 o g § 6§ off q'i w
PIg T TE g8 &1 PR FEl g¢ & a1 W TR AHATH U T BISHY UBTSI WX U U TR ad! 4 @ Hed & 981 o9 Faet av
& o1y ool 9 €, 98 g €1 3 T € 6 oY SR T 7 7 9N A1 I§ g1 7 ued], 179 U Wi H | 8€) ( =aEm)

= s Tl ([rEs) SR Yed WY R e T8 9

st @rer por ansarvil: ¥ oo Bt a1 TE B @ g H I9 B ot |/ R dem| F a3 SR 7R 3@ & e aga a1 e €
el g e € gafen @ i # ugd MYl 981 TH-Us e H fivaue, Herdius, s-pelv gferd 3R ot @ g wwie @ 81 9 e H
AR e 8rml g9 uar o & 5 9= el ff i A awear 8 wg| S uHarh de & 9R G, SRl 98l dhed U | Ha @I g9l A a8
ff s & g meR 9 g9 Ao fonw safeat a8 € a4t &= &9 % S%w &HE 9 &1 vaaifRie 8l & @ ? 89 o1 Joraen |
ST At o fear 21

99 FHR 49 St 7 FE S 3T IR TSR e TRar 81 Tl 98 a1d |@E e 2| o orft ot fewesd ol W # wwik doft ¢t
F 7f Rwe wRay off | 3@ o & $B 91 A TaAsielt & | G € 3R gevud dic @ Wi s €, fwesd uRan wiffa fy v €)1 A 3w
9 &1 f1eh &6 % 1998 # 91F SIe1 H U& RHSR g3l AT 3R & 318 # oY 25 &1 U& | AN 7Y &, IH AT AL Ugell IR a8
WHR A qradia g oft| #9 I8 qu1 o1 & 71 a0 SIel 1 A a8l w 761 Bibd o, e tRar uiffa &= dod &7 fuesd tfar =ift
™ A BT AR 5 AR B i & 3R I50 THR &1 A 2 fPpa 78 U Ayl Awen 2 gaferg 7 36 IR d a8 & gegw=f 9 aaa
g1 92 Tl 5 orft 7 T 36 IR A 17 T oft afrw F I ¥ o T wew @ fRaw | g@a Frofa & A w5 § e g
TR €| ot 9] FEIR I WHR A WA T8 a7 6 &9 g8 frofy S 78 sras 32 &9 @ aidda 3t Fa 31 doF § e e 59
Brga U a1 Tl te-emy R\ F Swar Afefhaee gy 8 gl # 7@ #man & This is the recipe for tackling militancy in
Jammu & Kashmir. # 3 ara &1 wiier s fF ot S =aa 78 81 Ao, 3iRa 981 81 I, T80 =non 72 8 96!, #er v ft
& 8 e | S w T 9Rom fiead € 7@ Widt & vt 21 5w wd F wEw A 5 e & w@E A 9 aeE R e @
2, 3 wierd # fiferden @) wermar 7€ feh &1 ¥ Rodt aR @ AR Rerd gor ax 3@ | B T 71 dien 7€ @ R F gt wen T 9d
811 5 ¥ 7' e 217 off ofk Jard 7 233 @ 7| orR frwars # g a7 T e A 98 vasdd Heern | dwaran| o wet Fen f aw
FEHR-AGET T S AT 9 YRAT & TRAT HHAISY A1, T B TN X @A I 201 17 iR 9 331 w211 a8 Reiié wiffs @&t gfaade
21 - wER uge fiF-aR w@ @ ey ik Afeee # g Y| 3 980 GER 9, WavTE J| S99 ARRA W9 W gISISe ], ORAT 3R
Af &g @1 &y ugemy a1 fiF @ v B U viiede ofl 39 YeR @ oFe gRiadcd # e e €|

I AR A § $g wHar ¢ B 57 fiF 71 F S g g€ € F 98 frvaars # &, S A @ A1 Sre1 A g2 8, SAB1 W IR | IAT
& & foraer 6 37 @9 7841 F RS oRiw &1 1 R awerar feft 8 SE S9@ g w9Ter 81 99 §HEE @ 919

&€ ( zaum)

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): What are your measures? ...(Interruptions)
MR. SPEAKER: Shri Adhir Chowdhary, what is this?

waSta wrd wAt aAr gEen wtaifent w55 (s aele "ererE) o sTE am ok g, 98 R uee TE ) waa 8€) ( =au)

SHRI SOMNATH CHATTERJEE : When we speak, your Members are not sitting quietly. Shri Mahajan, why do you
not tell your Members also? ...(Interruptions)

st et o1 Imsarl @ Roga gonfieds & R 6w &1 Groex wra s Rar | w75l vera€) ( =mum)

SHRI PRIYA RANJAN DASMUNSI: Sir, my main question was, whether Jammu & Kashmir Government asked
additional security support immediately after Agra Summit and during the journey to Amarnath. You have to give the
answer, ‘yes' or ‘no'. ...(Interruptions)

SHRI L.K. ADVANI: | can tell you this much that the strength of my Central Para-military Forces in Jammu & Kashmir
is more than the pre-Kargil strength. This is the situation. Similarly, as far as the Army is concerned, the Army is
present in adequate strength and the Unified Command is constantly in touch with us. Whatever is needed there
has been provided. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : My question was, whether Jammu & Kashmir sought additional security support
immediately after Agra Summit and before the ceasefire was over. Please respond to my question. ...(Interruptions)

#t ret PoT Ar=arett @ A feE St B 9919 6 o SRS B T 29 S = 9w 7 M 2 3R e A R # wWed, TSR
I 3R FE-Hel @I A W S AN AR 8§, I g A AT B GTA €, SH YA B DI AT TH A T Bw GROR A A8l © MR A
fafers) # 81 ifepT S8l T STH-HTHR &1 Fare 8, dic dik W) a8f e Rearavd= el 8, 98 89 Jargs a3 @ ¢ la€) ( @aem)

H TAHTERYT Yokl (HERTT=) [ Brote~ AfesT Ao @ d8a 3+ a8i | & gwi faaifeal o ares gerrar a1a€) ( =a@er)
i hiferetter AT © 98 31 AT | 31 gAY &1 @l €, SHb ol AXbR Bl Forr @1 =rfey o1 la€| ( =aum)
JEAE HEIGH @ Y 17 T8 &1 DR Xe &l 7y afSA|



...(Interruptions)
#t wifaera qRAT: T8 507 @ D AR T R T8 e 7T et RS & A1 5% 38 7 w1 & oy @ man €| (zeum) a8
g @< we & W iR a9 daa o et & T 15€] (sraur)

IEE HEIGH | TE FIferT ST &, 193 T 7|
&€ (zram)
FeqHA HEIGY : oY AN i Rreda v we € ?
a€| (zaar)
MR. SPEAKER: You are not allowing the Minister to complete his reply. What is this?
...(Interruptions)
i IFETE Tead (deRYR) : &9 B HA 9 & WA ¥ WIS o ol
A& HEISd : IR o 79 AfSY |
= I MTIA : e A N B A W G BB A WA A ABIMIE B g

13.49 hrs. (aoozama 5t Ie siodel & 9. ¥ afettwa farl)

#t wrgawE R () e ", S WY § U &1 g vae el Al
=t ATer PHOT =AM : (- B A 6a Haral &I SR ¢ &l gla€, (araem)

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, you have to protect me. We raised three pertinent questions.
My question was, whether the Chief Minister of Jammu and Kashmir sought additional security support. He is not
answering our questions. He is giving a general reply. ...(Interruptions)

MR. SPEAKER: You are not allowing the hon. Minister to complete his reply. Let him complete his reply. Then, you
can ask your questions.

...(Interruptions)
SHRI MADHAVRAO SCINDIA : Sir, he is not answering his questions. It is most unsatisfactory. ...(Interruptions)

SHRI L.K. ADVANI: | am not giving a general reply. | am saying that the Chief Ministers from various States have
naturally asked for more and more forces. As far as Jammu and Kashmir is concerned, whatever is needed has
been provided, and it will continue to be provided. ...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA) : What was sought by the Chief Minister of Jammu and Kashmir?
...(Interruptions)

SHRI BASU DEB ACHARIA : Sir, we want to know whether what was sought by the Chief Minister was provided.
...(Interruptions)

MR. SPEAKER: Shri Basu Deb Acharia, please take your seat.
SHRI BASU DEB ACHARIA : He has not replied to the specific question. ...(Inferruptions)

SHRI SOMNATH CHATTERJEE : Sir, the senior Minister does not want to answer the questions that have been
raised. ...(Interruptions)

SHRI MADHAVRAQO SCINDIA : Sir, Shri Priya Ranjan Dasmunsi has asked a specific question and that has not
been answered by the hon. Minister of Home Affairs. ...(Interruptions)

MR. SPEAKER: How is it that your Members are obstructing the hon. Minister? Is this the way to behave in this
House?

...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI : Sir, he is avoiding.

...(Interruptions)



(At this stage, Shrimati Sonia Gandhi, Shri Somnath Chatterjee
and some other hon. Members left the House.)

MR. SPEAKER: Nothing should go on record.

(Interruptions)™
* Not Recorded

Haeta wrd w3 aur FEAn et @3 (H gHie #EreE) ey ofl, oS fug #1 aresiee IHET Aedd St B g H gl
21 a€|( =maur)
T PUT ATSATUN = ey Sf, e fiE A U UiEe S SifEY W U wiRfthews fhar o % &rat ofd=w= # U ued yu o g, we

&1 YT W1 81 WD HH Y81 1, 9 396 9 W o7 {6 Sk § ffre=f &1 qaraen &1 4 WaR Avd gd 2 ik ta A
I A A Hdee B gY el fF - AR DR BeaR] # HEm F gy o7 @ o9 fea &= 7@ 9 g9 Repa fAada 21

It has been success after success after success 3k a8 TR S TR I Bt &, e @ TR RaeT FASR iR Torvae
erifes P WS ITH TR IFMHH fmar Snar 21 iy 0 39 W e 78 wvd €1 €, a8 9w 2 3R g9 a8 w9e € fh gHe aRo
FB & o Ao F H AR o+ oot sk gwfog R ww 2

"Special intelligence-driven security force operations based on surprise and speed would also be
considered as per requirements of the ground situation."

T Aderd T 2 {5 HacH= 98 9 HY, IS 915 89 9aid & AR URAT FHIEY B GA H €, U S 2] Tl | Tod 59 91d B &
o Sfro & IR R 89 Ugdl ¥ Wi [ $Ei-Hel 30 UHR & ARIE 3Heal gU & 3R I7 IR 0l S I1h] HHIE HY| I ISR |
T 919 Ht Tt IH Pt doF F G M 5 FO AT E A oiSES wWHY INF B AcwTE T < ® €, A o5 W A ff € S sies
IEEY YA HIVI g, AR TdB1 W SRRGA DI UIicde § @ & iR 9918 Raars srars & @1 wiovd & foraer /it 49 fos fean g1 That is
why, | have said:

"It was also decided that measures as per law against the overground supporters of the terrorists would
be stepped up by the Jammu and Kashmir police. "

3R 99 wed # W e At o Mae 7 S A B, SHE AEd © 5 ue 99g g S el o R W $Y & € 3R et #
AT &Y @ d1% B8 weul § el ) SRR & 9 afterrg 8 ek ot wew € S sra-eres B aeg #)

el AEIed, Y AQ 2, U R A A1 Bt 4o g3 oft, R #7 a8 ara 81 7 oft % smuat wenfa grft, @ o= W ft sua fog
HA T B fg IR 2, AfeT swa forg we wifét @ wwelw @nfRy ofik o B @t ag wela 7 fiaan 2, @ F omut orRig wwem %
Y -3 T § KRR & RaeTe HarE F &g FF a9 # 30 Ay # S7-5R @t ReR ¥ ada B @, A Sova aefl,
TE-HHR & a9 R 3 TSR H SUGHR S a1 & o7 ST |ars

el AEIed, o ey, # "ran € 5 o Rl 3t geg fiffaawy @ guitaget € Hffaasy @ e wgam arelt € ofk fftaass @ &
gt |1 T, @AY B siel iR fopygare @ &= ¥ v s @ik fvary @1 qremErer 9

ey Wy, g3 AIS € 1998 H 94 98 W H Ueh R 141 o1, 99 W q8l Hi Sia1 | Har oA [ gEa $xed yRan giffa fear syl 9w w5y @
H 7e¥ WRHR ¥ a1d &1 ofl, ifh 9a¥ ISR 39 A GAR 781 g5 ot | G251 Gt ¢ & Pt 981 Ft WHR AR 8 T3 ¢ iR FfFeasy 9 36
oot & 99 &3 & aTea gt iR W &5 7 R & A1 YHEen H A T Tharan et

3eE WEled, § U aR YH: Hed &I g-udie oxdl {6 g6 9 e # frmareqe aRfRf 81 gU it Sn-a iR @Y S 3R 9R Q9 &1
A i w1 € SHe! qEd g g9 R § 6 e meR & nifee™ &1 9 IR got g€ A 9Ra 7 wWid B @ S e ¥ 3 W
g § At &9 UIfhe Bl WK & Jil | gdg |
MR. SPEAKER: The House is adjourned till 2.35 p.m.
1357 hrs

The Lok Sabha then adjourned for Lunch till thirty-five minutes

past Fourteen of the Clock.



The Lok Sabha re-assembled after Lunch at thirty-eight minutes
past Fourteen of the Clock.
(Shrimati Margaret Alva in the Chair)
MR. CHAIRMAN : We will now take up matters under Rule 377.



